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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now papers to be laid.

TgH, o Iz weaw e I (off werrst Brey) & sweer Sft, 3 Prafeiaa uq e ueer wz e §:-

(1) (e)

(an)

(2)(w)

(an)

(eftr)

(ar)

(3)(e)

(an)

(eftor)

(ar2)

(4) (uw)

(an)

olorerel sReeye Bi A, i urs #HifEm seayEseE, deae & ol
2013-2014 & anftfer yferdgar &1 was yfer (f2odt aen sl 2izasaur) aen
cramuien oy

olgrerel sBeewe Bi AEml, e ws S seayEseE, dcme & ad
2013-2014 & @Rl 6 RoR gri AHten & aiy i ke (Bodt qer
syl stwamav)),

(Placed in Library, See No. LT 1535/16/14)

&z @S, wifta ¥ ad 2013-2014 ¥ aiffas gfedeer 6 vas yfer (Rodh
cren 3id)sht Jizavaun),

R @d, mifta & ad 2013-2014 & wrlown & eor g seften
any 3 Riazor (faodl aen ad)sft sizasaur),

der @, Difta B ad 2013-2014 ¥ afifas Axmait Gt was gl (Rodt aen
3id)sft sizasaun) eren o u AzuAen yger |

e dr, wifea b ad 2013-2014 & Azaadifdre Szl 6t 3on g
Haften A ary 3 Riaeur (Bodl aen aisjelt dzawaur),

(Placed in Library, See No. LT 1536/16/14)
=t 32 apaNesT s, an‘}ﬁ:udZOl}ZOl‘i&mﬁwqﬁlﬁaﬁﬂw
ufer (fod erem aidjelt sizasaur),

el itz spaiedsr st sjad & ad 2013-2014 & wrlasavr 6t wva
o1 sflen O ary 3 fRaor (Bedl aen sE)el ),

el it speieder aredon, gjad & ad 2013-2014 & aftfo cxasl & vw
yfer (et eren sidjeht sizasaur) aen o1 uz Aznudlen yfdae |

wmell sty spailedor sieier, #as & ard 2013-2014 & Srenudifdre Sraaai &t
e g e & ary 3 fReer (Bedl aen sEEh sizasur),

(Placed in Library, See No. LT 1537/16/14)
slororel $Reeye Wi scaloefd ws FHier s Sacuic, slust & ad
2013-2014 & aftfes yferdger &1 v yfer (fBod cen aBjEl i) aen
m{ﬁ a’ﬁ|

atararel $f¥eczie Wiz sealoiiin urs Ffer RSt Sacudie, sivst ¥ af
2013-2014 & wrfwon 5 spor grr wfter 3 a 3 o (Redt aen
3l Azasaun),

(Placed in Library, See No. LT 1538/16/14)

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM): I beg to lay on the Table a copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1)

(2)

Review by the Government of the working of the National Scheduled
Tribes Finance and Development Corporation, New Delhi, for the
year 2013-2014.

Annual Report of the National Scheduled Tribes Finance and
Development Corporation, New Delhi, for the year 2013-2014,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 1539/16/14)



THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): I beg to lay on the Table:-

(1) (i A copy of the Annual Report (Hindi and English versions) of
the Employees' State Insurance Corporation, New Delhi, for
the year 2013-2014.

(i) A copy of the Annual Accounts (Hindi and English versions)
of the Employees' State Insurance Corporation, New Delhi,
for the year 2013-2014, together with Audit Report thereon.

(Placed in Library, See No. LT 1540/16/14)

(2) A copy of the Apprenticeship (Third Amendment) Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 220 in Gazette of
India dated 18t October, 2014 under sub-section (3) of Section 37 of the Apprentices Act, 1961.

(Placed in Library, See No. LT 1541/16/14)

Qe oftz grasferas St steerr A5 s st (off edfog gerer) @ arearer Sft, 3 Brrsiferfer ue ron ueer U3 v g:-

(1) busht arférformr, 1956 @1 et 619 @ 3uemar (1) & sieweia fowotfemlan udl &l vas-uas yfer (fZedt aen aEysl Fizasaur):::-

(wp)(uwp) aRa Wferm orue fffies, e » ad 2013-2014 &
Riaw & DR grr Iefen |

(ar) s WfeRET wRURe IS, e o ad 2013-2014 @1
aiffs  gff@gor, cdifidm R aem I W
forIqm-aarcuders & ferufir |

(Placed in Library, See No. LT 1542/16/14)
(z)(owp) sfEaar sifrer @RuUeE fifiRs, #Hag d ad 2013-2014 &
DRIav B D gran Iefisn |

@) $Rsrer aifrer wRveer RiARS, Fa§ o1 ad 2013-2014 o
aiffs  yf@ger, ocrdfdm & a@em 3o W
forRIgm-AEIcRaSgis &l ferafdr |

(Placed in Library, See No. LT 1543/16/14)
(ar)(ep)  fogearar UGierm wrulvm fafdes, sjad & ad 2013-2014 &
PBRIGI B IAIDIT g1 I6fsT |

(@) fEogearar dQfermr e fifdes, sad o1 af 2013-2014
®  affe yfPrcor, o A G 3o w
forIqe-aarmustgrs &t Rt |

(Placed in Library, See No. LT 1544/16/14)
(a)(vas)  Srer ($fem) foifdres, orf faceht & ad 2013-2014 ¥ wrefassur ot
IIWIT gran F@ften |

(1) e (sfen) feifdrs, of fEech @1 ad 2013-2014 a1 arftfas
gfercor, Aramustfdng AR aen 3o w2 Brigo-aardxmuise &
fewaforer |

(Placed in Library, See No. LT 1545/16/14)
(2) (vas) AAferra 3 Yropferas Star Riformae a1, off f&eeht ¥ ad 2013-
2014 ¥ aiftfes yfericor B oo yfer (RRedt den @)l Jiasan)

e eraraifan o

(@) Qferm 3z yrepferes 131 faformares d@rs, of feel & af 2013-
2014 ¥ oriawu 6 R gt Wwden B ay # Ravor (et
e 3P)EH JzaavD))

(Placed in Library, See No. LT 1546/16/14)



(3) Mermr sie yrooferas st fiformae &S aiféiferer, 2006 & arr 62 & sicela Wferm s grpfere sta fifdrmae @S (gl St asa
cisoll @l fAoe, Joro! fomit, Jarcer sreman frarR w2l & e forrll @ yficpa R siren) Aeler ffére, 2014 st 8 sprRd, 2014 & ara
& Irs1ue] 9 sifiraen e diesrshandl/versidieer/var. /3is-2014 3 yoridn gu A, & vw yfer (fBedt aen sp)el Jeaau))

(Placed in Library, See No. LT 1547/16/14)

Iz gdl giq Rrora siqrer & s aid), gener il wriica 3 35w 3idl, @ifdies, dios RBrorma iz derr siqrerr 3 s Jidl, ey Sei Remer 3 s A aer
ainf¥er Rsmer 3 wsw At (Sh Rrdog Bis) 1 araer oft, 3 sma & Afderer & siggede 309 & sivela #er (usen doiter) frm, 2014 5t 17 soradl, 2014 & aea &
arstuc], 3 aiftryeren siwen 00w10610 27 (3r) 3 yafdi gu &1, B vw yfer (Bedt aen sB)sht sizamaun) s ueer w2 3z §)

(Placed in Library, See No. LT 1548/16/14)

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE, MINISTER OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIATION (DR. MAHESH SHARMA): I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English versions) of
the Eastern Zonal Cultural Centre, Kolkata, for the year

2013-2014, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Eastern Zonal Cultural

Centre, Kolkata, for the year 2013-2014.

(Placed in Library, See No. LT 1549/16/14)

(2) (i) A copy of the Annual Report (Hindi and English versions) of
the South Zone Cultural Centre, Thanjavur, for the year
2013-2014, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the South Zone Cultural
Centre, Thanjavur, for the year 2013-2014.

(Placed in Library, See No. LT 1550/16/14)

(3) () A copy of the Annual Report (Hindi and English versions) of
the West Zone Cultural Centre, Udaipur, for the year 2013-
2014, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the West Zone Cultural
Centre, Udaipur, for the year 2013-2014.

(Placed in Library, See No. LT 1551/16/14)

(4) (i) A copy of the Annual Report (Hindi and English versions) of
the North East Zone Culture Centre, Dimapur, for the year

2013-2014, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the North East Zone Culture

Centre, Dimapur, for the year 2013-2014.

(Placed in Library, See No. LT 1552/16/14)

(5 () A copy of the Annual Report (Hindi and English versions) of
the Centre for Cultural Resources and Training, New Delhi,
for the year 2013-2014, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Cultural
Resources and Training, New Delhi, for the year 2013-2014.

(Placed in Library, See No. LT 1553/16/14)

(6) (i) A copy of the Annual Report (Hindi and English versions) of
the National Council for Hotel Management and Catering



Technology, Noida, for the year 2013-2014, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council for Hotel
Management and Catering Technology, Noida, for the year
2013-2014.

(Placed in Library, See No. LT 1554/16/14)

(7) (i) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Tourism and Travel Management,
Gwalior, for the year 2013-2014, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Tourism
and Travel Management, Gwalior, for the year 2013-2014.

(Placed in Library, See No. LT 1555/16/14)

(8) A copy each of the Annual Reports for the year 2013-2014 (Hindi and
English versions) alongwith Audited Accounts in respect of the following
institutes:-

(i) Institute of Hotel Management, Catering Technology and Applied
Nutrition, Hajipur.

(Placed in Library, See No. LT 1556/16/14)

(i) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Goa.

(Placed in Library, See No. LT 1557/16/14)

(iii) Institute of Hotel Management and Catering Technology
Thiruvananthapuram.

(Placed in Library, See No. LT 1558/16/14)

(iv) Dr. Ambedkar Institute of Hotel Management Catering and
Nutrition, Chandigarh.

(Placed in Library, See No. LT 1559/16/14)

(v) Institute of Hotel Management, Cateringa n d Nutrition,
Lucknow.

(Placed in Library, See No. LT 1560/16/14)

(vi) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Chennai.

(Placed in Library, See No. LT 1561/16/14)

(vii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Ahmedabad.



(Placed in Library, See No. LT 1562/16/14)

(viii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Jaipur.

(Placed in Library, See No. LT 1563/16/14)

(ix) Institute of Hotel Management, Catering and Nutrition, New
Delhi.

(Placed in Library, See No. LT 1564/16/14)

(x) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Guwahati.

(Placed in Library, See No. LT 1565/16/14)

(xi) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Bhubaneswar.

(Placed in Library, See No. LT 1566/16/14)

(xii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Hyderabad.

(Placed in Library, See No. LT 1567/16/14)

(xiii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Srinagar.

(Placed in Library, See No. LT 1568/16/14)

(xiv)  Institute of Hotel Management, Catering and Nutrition, Shimla.
(Placed in Library, See No. LT 1569/16/14)

(xv) Institute of Hotel Management, Catering Technolog and Applied
Mutrition, Mumbai.

(Placed in Library, See No. LT 1570/16/14)

(xvi) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Bangalore.

(Placed in Library, See No. LT 1571/16/14)

(xvii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Bhopal.

(Placed in Library, See No. LT 1572/16/14)

(xviii) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Gwalior.



(Placed in Library, See No. LT 1573/16/14)

(xix) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Gurdaspur.

(Placed in Library, See No. LT 1574/16/14)

(xx) Institute of Hotel Management, Catering Technology and
Applied Nutrition (Calcutta) Society, Kolkata.

(Placed in Library, See No. LT 1575/16/14)

(i) Institute of Hotel Management, Catering Technology and
Applied Nutrition, Shillong.

(Placed in Library, See No. LT 1576/16/14)

(9) A copy of the Consolidated Review (Hindi and English versions) by the Government of the working of the above mentioned institutes for the year
2013-2014.

(Placed in Library, See No. LT 1577/16/14)

(10) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(@) (i) Review by the Government of the working of the India
Tourism Development Corporation Limited, New Delhi, for
the year 2013-2014.

(i) Annual Report of the India Tourism Development
Corporation Limited, New Delhi, for the year 2013-2014,
alongwith  Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1578/16/14)

(b) 0] Review by the Government of the working of the Donyi Polo
Ashok Hotel Corporation Limited, Itanagar, for the year
2013-2014.
(i) Annual Report of the Donyi Polo Ashok Hotel Corporation
Limited, Itanagar, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 1579/16/14)

(c) (i) Review by the Government of the working of the Utkal Ashok
Hotel Corporation Limited, Puri, for the year 2013-2014.
(i)  Annual Report of the Utkal Ashok Hotel Corporation Limited,
Puri, for the year 2013-2014, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 1580/16/14)

(d) (i) Review by the Government of the working of the Madhya
Pradesh Ashok Hotel Corporation Limited, Bhopal, for the

year 2013-2014.
(i) Annual Report of the Madhya Pradesh Ashok Hotel



(e)

)

(9

(h)

(M

(11)

()

(i)

()

(if)

()

(i)

(if)

()

(if)

()

(it)

Corporation Limited, Bhopal, for the vyear 2013-2014,
alongwith  Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1581/16/14)
Review by the Government of the working of the
Kumarakruppa Frontier Hotel Private Limited, New Delhi, for
the year 2013-2014.
Annual Report of the Kumarakruppa Frontier Hotel Private
Limited, New Delhi, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 1582/16/14)

Review by the Government of the working of the Pondicherry
Ashok Hotel Corporation Limited, Pondicherry, for the year
2013-2014.

Annual Report of the Pondicherry Ashok Hotel Corporation
Limited, Pondicherry, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 1583/16/14)

Review by the Government of the working of the Ranchi
Ashok Bihar Hotel Corporation Limited, Ranchi, for the year
2013-2014.

Annual Report of the Ranchi Ashok Bihar Hotel Corporation
Limited, Ranchi, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 1584/16/14)

Review by the Government of the working of the Punjab
Ashok Hotel Company Limited, Chandigarh, for the year
2013-2014.

Annual Report of the Punjab Ashok Hotel Company Limited,
Chandigarh, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 1585/16/14)

Review by the Government of the working of the Assam
Ashok Hotel Corporation Limited, Guwahati, for the year
2013-2014.

Annual Report of the Assam Ashok Hotel Corporation
Limited, Guwahati, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 1586/16/14)

A copy of the Annual Report (Hindi and English versions) of
the Raja Rammohun Roy Library Foundation, Kolkata, for the
year 2013-2014, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the



(i
(12)
(il
(13) ()
(i)
(149 ()
(i)
(15) ()
(i)
(16) ()
(i)
(17) ()
(i)

Government of the working of the Raja Rammohun Roy
Library Foundation, Kolkata, for the year 2013-2014.

(Placed in Library, See No. LT 1587/16/14)

A copy of the Annual Report (Hindi and English versions) of
the Central Institute of Himalayan Culture Studies, Dahung,
for the year 2013-2014, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of
Himalayan Culture Studies, Dahung, for the year 2013-2014.

(Placed in Library, See No. LT 1588/16/14)

A copy of the Annual Report (Hindi and English versions) of
the North Zone Cultural Centre, Patiala, for the year 2013-
2014, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the North Zone Cultural
Centre, Patiala, for the year 2013-2014.

(Placed in Library, See No. LT 1589/16/14)

A copy of the Annual Report (Hindi and English versions) of
the Salar Jung Museum, Hyderabad, for the year 2013-2014,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Salar Jung Museum,
Hyderabad, for the year 2013-2014.

(Placed in Library, See No. LT 1590/16/14)

A copy of the Annual Report (Hindi and English versions) of
the Sahitya Akademi, New Delhi, for the year 2013-2014,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Sahitya Akademi, New
Delhi, for the year 2013-2014.

(Placed in Library, See No. LT 1591/16/14)
A copy of the Annual Report (Hindi and English versions) of
the National School of Drama, New Delhi, for the year 2013-
2014, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National School of Drama,
New Delhi, for the year 2013-2014.

(Placed in Library, See No. LT 1592/16/14)
A copy of the Annual Report (Hindi and English versions) of
the Kalakshetra Foundation, Chennai, for the year 2013-
2014, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Kalakshetra Foundation,
Chennai, for the year 2013-2014.

(Placed in Library, See No. LT 1593/16/14)

(18) A copy of the Annual Accounts (Hindi and English versions) of the
Airports Economic Regulatory Authority of India, New Delhi, for the
year 2012-2013, together with Audit Report thereon.



(19) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (18) above.

(Placed in Library, See No. LT 1594/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ SINHA): I beg to lay on the Table:-

(1) A copy of the Notification No. S.0. 726(E) (Hindi and English versions) published in Gazette of India dated 15t October, 2014 complyi ng the
provisions of the "Prohibition of Employment of Manual Scavengers and their Rehabilitation Act, 2013 under sub-section (3) of Section 36 of the
Prohibition of Employment as Manual Scavengers and their Rehabilitation Act, 2013, together with a corrigendum thereto published in Notification

No. S.0. 2985(E) dated 27th November, 2014.
(Placed in Library, See No. LT 1595/16/14)

(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(@ (i) Review by the Government of the working of the IRCON
International Limited, New Delhi, for the year 2013-2014.
(i) Annual Report of the IRCON International Limited, New Delhi,
for the year 2013-2014, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1596/16/14)

(b) (i)  Review by the Government of the working of the RITES
Limited, Delhi, for the year 2013-2014.
(i) Annual Report of the RITES Limited, Delhi, for the year 2013-
2014, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1597/16/14)

() (i) Review by the Government of the working of the Mumbai
Railway Vikas Corporation Limited, Mumbai, for the year 2013-
2014.
(i)  Annual Report of the Mumbai Railway Vikas Corporation
Limited, Mumbai, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 1598/16/14)

(d) () Review by the Government of the working of the Railtel
Corporation of India Limited, New Delhi, for the year 2013-
2014.
(i)  Annual Report of the Railtel Corporation of India Limited, New
Delhi, for the year 2013-2014, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1599/16/14)

(e) (i) Review by the Government of the working of the Dedicated
Freight Corridor Corporation of India Limited, New Delhi, for
the year 2013-2014.
(i) Annual Report of the Dedicated Freight Corridor Corporation of
India Limited, New Delhi, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and



Auditor General thereon.

(Placed in Library, See No. LT 1600/16/14)

ol ACICRI 3 IS cfl aen FTurT sqgrern 3 s ) (off Rrovg Sa aAr) © s oft, F douslt aifirferesr, 1956 & wurer 619@ &t uerzr (1) & sieln BeeleRan gl
ol vev-ues yfer (fBad aen sP)E Jeasur) e uee U2 XM &i-

(1) s siics mzed RIS, wlar sies Gles & aid 2013-2014 & ®rRia 61
IIDR g IHlem
(2) sem siics mse RIS, olar siics Gies & ad 2013-2014 @1 aftie

yferigot, crzamdifai Y aren Jo1 w3 Priqo-aecaudis & R

(Placed in Library, See No. LT 1601/16/14)



